
ITEM NO.44               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).13029/1985

M.C. MEHTA                                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

WITH
C.A. No. 8564/2022 (XVII)

T.C.(C) No. 148/2025 (XVI-A)

Date : 12-03-2026 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

Ms. Aparajita Singh, Sr. Advocate (A.C.) 
Ms. Uttara Babbar, Sr. Advocate (A.C.) 
Ms. Shibani Ghosh, Advocate (A.C.) 

For Petitioner(s) :By Courts Motion
                   Applicant-in-person
                   Petitioner-in-person
                    
                   Ms. Madhumita Bhattacharjee, AOR
                   Ms. Debarati Sadhu, Adv.
                   Mr. Dhruv Bhalla, Adv.
                                      
For Respondent(s) :Mr. P. K. Jain, AOR
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Rajesh Kumar Chaurasia, AOR
                   Mrs. Anil Katiyar, AOR
                   M/s.  Parekh & Co., AOR
                   Mr. Sudhir Mendiratta, AOR
                   Mr. Sushil Kumar Singh, AOR
                   Mr. Hardeep Singh Anand, AOR
                   Mr. Sandeep Narain, AOR
                   Ms. Nandini Gidwaney, AOR
                   Mrs. Rani Chhabra, AOR
                   Mr. G. Prakash, AOR
                   Mr. K. R. Sasiprabhu, AOR
                   Mr. Shri Narain, AOR
                   Mr. Umesh Kumar Khaitan, AOR
                   Ms. Manjula Gupta, AOR
                   Mrs.  K. Sarada Devi, AOR
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                   Mr. Sanjay Kumar Visen, AOR
                   Ms. Shalini Kaul, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   Mr. Santhosh K, Adv.
                   Mrs. Devika A.l., Adv.
                   
                   M/s.  Khaitan & Co., AOR
                   Mr. T. V. Ratnam, AOR
                   Mr. Balaji Srinivasan, AOR
                   Mrs. Priya Puri, AOR
                   Mr. Ravindra Bana, AOR
                   Mr. S. S. Shroff, AOR
                   Mr. Sushil Kumar Jain, AOR
                   
                   Mr. Rajiv Ranjan Dwivedi, AOR
                   Mr. Vishal, Adv.
                   Mrs. Subhadra Dwivedi, Adv.
                   Mr. Amitabh  Singh, Adv.
                   Mr. Himanshu Singh, Adv.                   
                   
                   Mr. Sarvam Ritam Khare, AOR
                   Mr. Kushagra Sharma, Adv.
                   Mr. Akarsh Khare, Adv.
                   
                   Mr. Surya Kant, AOR
                   Mrs. B. Sunita Rao, AOR
                   Mr. Aniruddha Deshmukh, AOR
                   Mr. Pramod Dayal, AOR
                   Mr. R. P. Gupta, AOR
                   Mr. P. Parmeswaran, AOR
                   Mr. Abhishek, AOR
                   Mr. Rakesh Kumar-i, AOR
                   Mr. Satya Mitra, AOR
                   M/s.  M. V. Kini & Associates, AOR
                   
                   Mr. Mohit D. Ram, AOR
                   
                   Mr. Pavan Kumar, AOR
                   Mr. Parijat Sinha, AOR
                   M/s.  Saharya & Co., AOR
                   Mr. Alok Gupta, AOR
                   Mr. Ejaz Maqbool, AOR
                   
                   Mr. Sandeep Narain, Adv.
                   Ms. Kanak Malik, Adv.                   
                   
                   Mr. Chirag M. Shroff, AOR                   
                   M/s.  S. Narain & Co., AOR
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                   Mr. Mahesh Agarwal, Adv.
                   Mr. Naman Agarwal, Adv.
                   Mr. E. C. Agrawala, AOR                   
                   
                   Mr. Sanjeev Sagar, Sr. Adv.
                   Mr. S. Wasim A Qadri, Adv.
                   Mr. Ajay Bansal, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Saurabh Rohilla, Adv.
                   Mr. Loveli Tyagi, Adv.
                   Mr. Praveen Swarup, AOR
                   
                   Mr. Prashant Kumar, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Suhasini Sen, Adv.
                   Mr. Shubhranshu Padhi, Adv.
                   Mr. Rajesh Kr. Singh, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Dr. Arun Kumar Yadav, Adv.
                   Mr. Raj Bahadur Yadav, AOR
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Radha Shyam Jena, AOR
                   Ms. Hemantika Wahi, AOR
                   Ms. Binu Tamta, AOR
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Ajit Pudussery, AOR
                   
                   Mr. Shiv Vinayak Gupta, Adv.
                   Ms. Anushka Rawal, Adv.
                   Ms. Himani Singh, Adv.
                   Mrs. Bina Gupta, AOR
                   
                   Mr. Ashok Mathur, AOR
                   Mr. V. K. Verma, AOR
                   Mr. Anil Kumar Jha, AOR
                   Mr. Mukesh K. Giri, AOR
                   Mr. Rakesh K. Sharma, AOR
                   Ms. Sujeeta Srivastava, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.k. Satija, A.A.G.
                   Mr. Rakesh Kumar Mudgal, A.A.G.
                   Mr. Akshay Amritanshu, AOR
                   Mr. Rahul Khurana, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Mr. Sarthak Arya, Adv.
                   Mr. Sarthak Shrivastava, Adv.
                   Mr. Mayur Goyal, Adv.
                   Ms. Seema Sindhu, Adv.
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                   Ms. Richa Verma, Adv.
                   Mr. Harsh Kumar Singh, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Vidhan Vyas, AOR
                   Ms. Pritha Srikumar Iyer, AOR
                   Mr. Snehasish Mukherjee, AOR
                   Mr. Vivek Gupta, AOR
                   Mr. Vinay Garg, AOR
                   
                   Dr. Ram Sankar, Adv.
                   M/s. Ram Sankar & Co, AOR
                   
                   Mr. P. Parmeswaran, AOR
                   Mr. Durga Dutt, AOR
                   Mr. Ketan Paul, AOR
                   Mr. Hiren Dasan, AOR
                   
                   Mr. Ajay Vikram Singh, AOR
                   Mrs. Priyanka Singh, Adv.
                   Mr. M Aamir Faiyaz, Adv.
                   Mr. Rehan Khan, Adv.
                   Mr. Rahul Vikram Singh, Adv.                   
                   
                   Mr. Abhishek Saket, Adv.
                   Mr. Sudeep Kumar, AOR
                   Ms. Manisha, Adv.
                   Ms. Rupali, Adv.
                                      
                   Mr. Niraj Gupta, AOR
                   Ms. Anshu Gupta, Adv.
                   Mr. Shubham Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   
                   Ms. Shibani Ghosh, AOR
                   Mr. Tarun Gupta, AOR
                   
                   Mr. Mohnish Nirwan, Adv.
                   Mr. Ashok Kumar, Adv.
                   Mr. Rajat Singh, Adv.
                   Mr. Saurabh Vashisht, Adv.
                   Ms. Shraddha Saxena, Adv.
                   Mr. Umesh Dubey, AOR                   
                   
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Vyom Raghuvanshi, Adv.
                   Ms. Akanksha Rathore, Adv.
                   
                   Ms. Surbhi Mehta, AOR
                   
                   Mr. Shovan Mishra, AOR
                   Ms. Bipasa Tripathy, Adv.
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                   Mr. Shlok Luthra, Adv.
                   
                   Ms. G. Indira, AOR
                   Mr. Prakash Ranjan Nayak, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Suhasini Sen, Adv.
                   Mr. Shubhranshu Padhi, Adv.
                   Mr. Rajesh Kr. Singh, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Dr. Arun Kumar Yadav, Adv.
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mr. Soumya Dutta, AOR
                   
                   Dr. Ram Sankar, Adv.
                   M/s. Ram Sankar & Co, AOR
                   
                   Ms. Malvika Kapila, AOR
                   Mr. K. Paari Vendhan, AOR
                   
                   Mr. Maninderjit Singh Bedi, Advocate General
                   Mr. Rahul Mehra, Sr. Adv.
                   Mr. Vivek Jain, A.A.G.
                   Mr. Karan Sharma, AOR
                                      
                   Mr. Varun Singh, Adv.
                   Ms. Kajal S Gupta, Adv.
                   Mr. Mudit Gupta, AOR
                   
                   Mr. Kawaljit Singh Bhatia, AOR
                   
                   Ms. Shirin Khajuria, Sr. Adv.
                   Mr. Ankit Yadav, AOR
                   Ms. Swati Tiwari, Adv.
                   Ms. Gunjan Rathore, Adv.
                   Mr. Gopal, Adv.
                   Ms. Shivangi Gulati, Adv.
                   Mr. Chaitanya Sonkeria, Adv.
                   Ms. Aastha Harshwal, Adv.
                   Mr. Areeb Husain, Adv.                   
                   
                   Mr. Mukesh Verma, Adv.
                   Mrs. Vatsala Tripathi, Adv.
                   Ms. Manisha, Adv.
                   Mr. Krishna Prakash Dubay, Adv.
                   Mr. Yash Pal Dhingra, AOR
                   Mr. Mohammed Abdul Saleem, Adv.
                   
                   Mrs. Rajshri Dubey, Adv.
                   Mr. Abhishek Chauhan, Adv.
                   Mr. Amit P Shahi, Adv.
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                   Mr. Amit Kumar, Adv.
                   Mr. H B Dubey, Adv.
                   Mr. Sumant A Khan, Adv.
                   Mrs. Sona Khan, Adv.
                   Mr. Rajendra Anbhule, Adv.
                   Mr. Rishabh Bhardwaj, Adv.
                   Mr. Ashutosh Dubey, AOR
                   
                   Ms. G. Indira, AOR
                   Mr. Aakarshan Aditya, AOR
                   Mr. Nitin Saluja, AOR
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.k. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Mr. Sameer Kumar, AOR
                   Mr. Ajay Pal, AOR
                   Mr. Gaurav Kejriwal, AOR
                   
                   Mr. Sameer Abhyankar, AOR
                   Mr. Krishna Rastogi, Adv.
                   Mr. Aryan Srivastava, Adv.                   
                   
                   Mr. Neeraj Kishan Kaul, Sr. Adv.
                   Mr. Sanjiv Sen, Sr. Adv.
                   Mr. Sanjay Vashishtha, Adv.
                   Mr. Toshiv Goyal, Adv.
                   Mr. Siddhartha Goswami, Adv.
                   Mr. Aditya Sachdeva, Adv.
                   Mr. Shankey Agrawal, AOR
                   
                   Mr. Ankit Roy , AOR
                   Ms. Sana Hashmi, AOR
                   M/s. Karanjawala & Co., AOR
                   Mr. V. N. Raghupathy, AOR
                   Mr. Chandra Prakash, AOR
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Satya Mitra, AOR
                   Mr. Nirnimesh Dube, AOR
                   Ms. Rashmi Malhotra, AOR
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Dhananjaya Mishra, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. Rahul Khurana, AOR
                   Ms. Bhavya Singla, Adv.
                   
                   Ms. Srishti Agnihotri, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Sudarshan Lamba, AOR
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                   Ms. Chitrangda Rastravara, Adv.
                   Ms. Shivika Mehra, Adv.
                   Mr. Udit Dedhiya, Adv.
                   Mr. Ashok Kumar B, Adv.
                   
                   Mr. Praveen Kumar Jha , AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Deepayan Dutta, Adv.
                   Mr. Saurabh Tripathi, Adv.
                   
                   Ms. Charu Ambwani, AOR
                   Mr. Subhro Sanyal, AOR
                   Mr. Vinodh Kanna B., AOR
                   Mr. Deepayan Mandal, AOR
                   Mr. Ravindra S. Garia, AOR
                   Mr. Gaurav Choudhary, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                                      
                   Mr. Aravindh S., AOR
                   Mr. S.santhosh, Adv.
                   Mr. S.bharath, Adv.                   
                   
                   Ms. Meenakshi Chauhan, AOR                   
                   
                   Mr. Pinky Anand, Sr. Adv.
                   Mr. Kartikeya Asthana, Adv.
                   Mr. Samrat Pasriccha, Adv.
                   Mr. Aditi Salooja, Adv.
                   Mr. Vipul Kumar, AOR
                   Mr. Prajwal Tiwari, Adv.
                                      
                   Mr. Kumar Anurag Singh, Adv.
                   Ms. Tulika Mukherjee, AOR
                   Mr. Zain A. Khan, Adv.
                   Mr. Dev Aaryan, Adv.
                   
                   Ms. Divya Jyoti Singh, AOR
                   Mr. Yoginder Handoo, AOR
                   Ms. Misha Rohatgi, AOR
                   Mr. Prasanna S., AOR
                   Ms. Shalu Sharma, AOR
                   
                   Mr. Sahil Tagotra, AOR
                   Ms. Shreya Kasera, Adv.
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                   Mr. Talha Abdul Rahman, AOR
                   Mr. Guntur Pramod Kumar, AOR
                   Mr. Rishi Sehgal, AOR
                   Mr. Kunal Mimani, AOR
                   
                   Mr. Vivek Sharma, AOR
                   Dr. Vijay Kumar Sharma, Adv.
                   
                   Ms. Sakshi Kakkar, AOR
                   Mr. Akshay Girish Ringe, AOR
                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mr. Saurabh Rajpal, Adv.
                   Ms. Arushi Rathore, Adv.
                   Ms. Nidhi Jaswal, AOR
                   
                   Mr. Sandeep Singh, AOR
                   Ms. Mithu Jain, AOR
                   Ms. Asha Gopalan Nair, AOR
                   Mr. Akhil Anand, AOR
                   
                   Mrs. Prerna Dhall, Adv.
                   Mr. Ambuj Swaroop, Adv.
                   Mr. Kapil Katare, Adv.
                   Ms. Rajnandani Kumari, Adv.
                   Mr. Prashant Singh, AOR
                   
                   Mr. Shivendra Singh, AOR
                   Mr. Sanjeev Kumar, AOR
                   M/S.  Meharia & Company, AOR
                   Ms. Divya Roy, AOR
                   Ms. Shagun Matta, AOR
                   Mr. Vinay Garg, AOR
                   Mr. Anil Kumar, AOR
                   Mr. Ravi Prakash, AOR
                   Ms. N. Annapoorani, AOR
                   Mr. S. Gowthaman, AOR
                   M/S. Ahmadi Law Offices, AOR
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Ms. Suhashini Sen, Adv.
                   Mr. Rajesh Kr.singh, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Raghav Sharma, Adv.
                   Mr. Jagdish Chandra, Adv.
                   Mr. Kamal Kishore, Adv.
                   Dr. N. Visakamurthy, AOR                   
                   
                   Mr. Aashishh Chauhan, Adv.
                   Ms. Sonal Chauhan, Adv.
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                   Ms. Vanya Gupta, AOR
                   
                   Ms. Kajal Dalal, AOR
                   
                   Mr. Ashish Pandey, AOR
                   Mr. Prateek Rai, Adv.
                   Mr. Ashutosh Bhardwaj, Adv.
                   Mr. Shubham Saxena, Adv.
                   Mr. Anmol Goyal, Adv.
                   Mr. Varun Singh, Adv.
                   
                   Mr. Shekhar Kumar, AOR
                   
                   Mr. Sandeep Narain, Adv.
                   Ms. Kanak Malik, Adv.
                   M/s.  S. Narain & Co., AOR
                   
                   Ms. Aswathi M.k., AOR
                   
                   Mr. Neeraj Shekhar, AOR
                   Mr. Rajesh Maurya, Adv.
                   Mrs. Kshama Sharma, Adv.
                   Mr. Ujjwal Ashutosh, Adv.
                   
                   Mr. Rakesh Kumar-i, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Shamra, Adv.
                   Mrs. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   
                   Mr. Vikrant Singh Bais, AOR
                   Ms. Neeru Vaid, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Kanu Agrawal, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Ms. Indira Bhakar, Adv.
                   Mr. Santosh Ramdurg, Adv.
                   Mr. Yogesh Vats, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Shiven Varma, Adv.
                   Mr. Saurabh Agrawal, AOR
                   Ms. Komal Mundhra, Adv.
                   
                   Mr. Devansh Srivastava, AOR
                   Mr. Luv Virmani, AOR
                   Ms. Jaikriti S. Jadeja, AOR
                   Mr. Rajan Narain, AOR
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                   Mr. Gaurav, AOR
                   Mr. T. R. B. Sivakumar, AOR
                   Ms. Lubna Naaz, AOR
                   Mr. Parminder Singh Bhullar, AOR
                   
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. Narendra Kumar Goyal, Adv.
                   Mr. Jeetendra Kumar, Adv.
                   Ms. Kajal Rani, Adv.
                   Ms. Komal Singh, Adv.
                   Mr. Kadam Hans, Adv.
                   Ms. Maulshree, Adv.
                   Mr. Harsh Chaturvedi, Adv.
                   Mr. A.k. Chaturvedi, Adv.
                   Mr. Chirayu Sharma, Adv.
                   Mr. Vikash Kumar, Adv.
                   Mr. Saroj Kumar Sinha, Adv.
                   M/s. Mukesh Kumar Singh And Co., AOR
                   
                   Mr. Alok Gupta, AOR
                   Mr. K. V. Mohan, AOR
                   Mr. Yash S. Vijay, AOR
                   
                   Mr. Debdeep Banerjee, Adv.
                   M/s Lex Regis Law Offices, AOR
                                      
                   Ms. Kanika Singhal, AOR
                   Ms. Deepshikha, Adv.
                   
                   Mr. S. S. Shroff, AOR
                   Ms. Astha Tyagi, AOR
                   Mr. Sandeep Kumar Jha, AOR
                   M/s.  M. V. Kini & Associates, AOR
                   Mr. Mohit Paul, AOR
                   Mr. Nischal Kumar Neeraj, AOR
                   
                   Ms. Deepanwita Priyanka, AOR
                   Ms. Priyal Sheth, Adv.
                                      
                   Mr. Apoorv Kurup, A.A.G.
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun D. Singh, Adv.
                   Ms. Ishika Neogi, Adv.
                   Mr. Divya Tripathi, Adv.
                   
                   Mr. Kumar Dushyant Singh, AOR
                   Mr. A. Venayagam Balan, AOR
                   
                   Mr. Balraj Singh Malik, Adv.
                   Dr. T R Naval, Adv.
                   Mr. Ratan Singh, Adv.
                   Mr. Ramniwas, Adv.
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                   Dr. Pratap Singh Nerwal, AOR
                   
                   Mr. Rajiv Yadav, AOR
                   
                   Ms. Madhumita Bhattacharjee, AOR
                   Ms. Debarati Sadhu, Adv.
                   Mr. Dhruv Bhalla, Adv.
                   Mr. Anant, Adv.
                   
                   Mr. Ayush Sharma, AOR
                   
                   Mr. Gopal Jha, AOR
                   Mr. Ankit Agrawal, Adv.
                   Mr. Paras Bajpai, Adv.
                   Mr. Amreek Singh, Adv.
                   Mr. Atul Kumar, Adv.
                   Mr. Ram Ji Dwivedi, Adv.
                   
                   Ms. Manju Jetley, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Chitransh Sharma, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Ms. Chitrangda Rashtravara, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Ms. Shivika Mehra, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Rajesh Kr. Singh, Adv.
                   Ms. Suhasini Sen, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Amrish Kumar, AOR
                   Mr. Arvind Kumar Sharma-aor, Adv.
                   
                   Mr. Nishit Agrawal, AOR
                   Mr. Raghvendra Kumar, AOR
                   
                   Mr. Anando Mukherjee, AOR                   
                   
                   Ms. Sanjivani Aggarwal, Adv.
                   Ms. Jyoti Aggarwal, Adv.
                   Mr. Pradeep Shekhawat, Adv.
                   Ms. Filza Moonis, AOR                   
                   
                   Mr. Divyanshu Kumar Srivastava, AOR
                   
                   Mr. Adarsh Tripathi, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   Ms. Yanmi Phazang,, Adv.
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                   Mr. Anas Tanwir, AOR
                   Ms. Puja Sharma, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Anupam Misra, Adv.
                   Mr. Dinesh Jindal, Adv.
                   Mr. Suraj Singh, Adv.                   
                   
                   Mr. Manish Kumar, AOR
                   Mr. Divyansh Mishra, Adv.
                   Mr. Kumar Saurav, Adv.
                   
                   Mr. Harsh V. Surana, AOR
                   
                   Mr. Joydip Roy, A.A.G.
                   Mr. Yashraj Singh Bundela, AOR
                   Mrs. Pratima Singh, Adv.
                   Mr. Arpit Garg, Adv.
                   Ms. Sakshi, Adv.
                   
                   Mr. Pulkit Agarwal, AOR
                   
                   Mr. Satish Kumar, AOR
                   Mr. S S Bandyopadhyay, Adv.
                   Mr. Syed  Miran Ahmad, Adv.
                   Mr. Abhaya Nath Das, Adv.
                   Ms. Sarita Verma, Adv.
                   Ms. Monica Goel, Adv.
                   Ms. Sonika Gill, Adv.
                   Mr. Mohd Yasin, Adv.
                   Mr. Nitish Pande, Adv.
                   Mr. Sarthak Udaipuria, Adv.
                   Ms. Mahesh Sharma, Adv.
                   Mr. Abhay Singh, Adv.
                   Ms. Swagoti Batchas, Adv.
                   Mr. Boya Kranthi Naidu, Adv.
                   Mr. Hukum Deo Prasad, Adv.
                   Mr. Raj Kumar Mishra, Adv.
                   Mr. Hitesh C Soni, Adv.
                   Ms. Vaishali H Soni, Adv.                   
                   
                   Ms. Ameyavikrama Thanvi, AOR                   
                   
                   Mr. Karan Dewan, Adv.
                   Ms. Aanchal Jain, AOR
                   Mr. Kartik Yadav, Adv.
                   
                   Mr. M. P. Devanath, AOR
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                   Ms. Aishwarya Bhati, ASG
                   Ms. Ruchi Kohli, Sr. Adv.
                   Ms. Srishti Mishra, Adv.
                   Ms. Jasneet Kaur, Adv.
                   Mr. Sumeet Mishra, Adv.
                   Mr. R. C. Kohli, AOR
                   
                   Mr. Rishi Matoliya, AOR
                   Mr. Anurag Kishore, AOR
                   Mr. Shishir Deshpande, AOR
                   Mr. D.kumanan, AOR
                   Ms. Jyoti Mendiratta, AOR
                   Ms. Rakhi Ray, AOR
                   
                   Ms. Ishita Jain, AOR
                   Mr. Anand Kumar Shrivastava, Adv.
                   
                   Mr. Manish Kumar Gupta, AOR
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Mr. Kumar Abhishek, Adv.
                   Ms. G. Sushmita, Adv.
                                      
                   Mr. Vinayak Sharma, Standing Counsel, Adv.
                   Mr. Ravinder Kumar Yadav, AOR
                   Mr. Yashvardhan Shah, Adv.
                   Ms. Kritika Yadav, Adv.
                   Mr. Kshitiz Aggarwal, Adv.                   
                   
                   Mr. Varun Varma, Adv.
                   Mr. Sarthak Upadhyaya, Adv.
                   Ms. Susmita Singh, Adv.
                   Mr. Hitesh Kumar Sharma, Adv.
                   Mr. Shray Sashank, Adv.
                   Mr. Aakash Choudhary, Adv.
                   Mr. T. Hari Hara Sudhan, AOR
                   Mrs. S. Gomathi Lakshmi, Adv.
                   Ms. Himali Choudhary, Adv.
                   Mr. Jatin Malik, Adv.                   
                   
                   Mr. Pranav Sachdeva, AOR
                   Mr. Sanyam Jain, Adv.
                   Mr. P Rohit Ram, Adv.
                   Ms. Khushboo Singhal, Adv.
                   Ms. Mishra Divya Santosh, Adv.
                                      
                   Mr. Sameer Shrivastava, AOR
                   Ms. Shruti Singh, Adv.
                   
                   Ms. Nidhi Mohan Parashar, AOR
                   
                   Mr. Ajay Bansal, Adv.
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                   Mr. Kuldip Singh, AOR
                   Mrs. Veena Bansal, Adv.
                   Mr. Gaurav Yadava, Adv.
                   Mr. Sourav Jindal, Adv.
                   Mr. Aditya Gupta, Adv.
                   Ms. Pooja Kumari, Adv.
                   
                   Ms. Anushree Prashit Kapadia, AOR
                   Mr. Neeraj Kumar Gupta, AOR
                   Ms. Pritha Srikumar Iyer, AOR
                   Ms. Rooh-e-hina Dua, AOR
                   Ms. Vrinda Bhandari, AOR
                   Ms. Charu Mathur, AOR
                   
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   
                   Mr. Kailash Prashad Pandey, AOR
                   Mr. Varun Varma, Adv.
                   Mr. Hitesh Kumar Sharma, Adv.
                   Mr. Amit Kumar Chawla, Adv.
                   Mr. Akhileshwar Jha, Adv.
                   Mr. Kailash Parsad Pandey Aor, Adv.
                   Ms. Shreya Jha, Adv.
                   Ms. Niharika Dwivedi, Adv.
                   Ms. Manisha Chawla, Adv.
                   Ms. Charanjeet Sidhu, Adv.
                   Ms. Swati Vishan, Adv.
                   Ms. Rashmi Prava Mohanty, Adv.
                   Ms. Ritika Raj, Adv.
                   Mr. Jatin Malik, Adv.
                   Mr. Dilip Kumar, Adv.
                   Mr. Anupam Kumar, Adv.
                   Mr. Jogender Kumar, Adv.
                   Mr. Sandeep Singh Dingra, Adv.
                   Mr. Saurabh Kumar Solanki, Adv.
                   Mr. Prince Raj, Adv.
                   Mr. Manoj Kumar, Adv.
                   Mr. Desh Pal Singh, Adv.
                   Mr. Dinesh Kumar Yadav, Adv.
                   Mr. Raghavendra Pratap Singh, Adv.
                   Mr. Narendra Pal Sharma, Adv.
                   Mr. Honey Sharma, Adv.                   
                   
                   Mr. Pradeep Kumar Rai, Sr. Adv.
                   Ms. Farhat Naim, Adv.
                   Mr. Vinay Kumar Rai, Adv.
                   Mrs. Rajshree Rai, Adv.
                   Ms. Modoyia Kayina, Adv.
                   Mr. Paras Chauhan, Adv.
                   Mr. Parimal Rai, Adv.
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                   Mr. Samyak Mordia, Adv.
                   Ms. Karishma John, Adv.
                   Mr. Shreyansh Singh, Adv.
                   Mr. Ranjeet Kumar, Adv.
                   Ms. Shweta, Adv.
                   M/s R And R Law Associates, AOR
                   
                   Ms. Surabhi Sanchita, AOR
                   Mr. Vinod Sharma, AOR
                   
                   Mr. Debojit Borkakati, AOR
                   
                   Mr. Vikrant Singh Bais, AOR
                   
                   Ms. Manali Singhal, Adv.
                   Ms. Diksha Rai, AOR
                   Ms. Aanchal Kapoor, Adv.                   
                   
                   Dr. Brij Bhushan K Jauhari, Adv.
                   Mr. Deepak Jyoti Ghildiyal, Adv.
                   Mr. Arun Chandra Srivastava, Adv.
                   Dr. Sushil Kumar Sharma, Adv.
                   Mr. O.p.singh, Adv.
                   Mr. Harsh Mahan, Adv.
                   Ms. Purnima Jauhari, AOR
                   
                   Mr. Danish Zubair Khan, AOR
                   Mr. Vikas Mehta, AOR
                   
                   Mr. Varun Singh, Adv.
                   Ms. Kajal S Gupta, Adv.
                   Mr. Mudit Gupta, AOR                   
                   
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Ms. Pritama, Adv.
                   Ms. Shaivani Gupta, Adv.
                   Dr. Sunita, Adv.
                   Mr. Sufyan Hasan, Adv.
                   Ms. Hema Malik, Adv.
                   Ms. D Poornima, Adv.
                   Mr. Bipin Vinayak Chandan, Adv.
                   
                   Mr. Shantwanu Singh, AOR
                   Mr. Gautam Jha, AOR
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

Re: Enhancement of ECC

1. It has been brought to our notice that, in deference to our
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order dated 21.01.2026, the Commission for Air Quality Management

(“CAQM”) has made some proposals for revision of the Environment

Compensation Charge (ECC). Paragraph 21 of the proposal reads as

follows:

“21. In view of the deliberations held with concerned agencies,
information provided by them and the foregoing analysis, the
Commission proposes revision of ECC rates w.e.f. 01.04.2026, as
under:

S. No. Vehicle Category Existing Rate Proposed Rate

(i) Category 2 (light 
duty vehicles etc.) 
and Category 3 (2 
axle trucks)

Rs.1400/- Rs.2000/-

(ii) Category 4 (3 axle 
trucks) and Category 
5 (4 axle trucks and 
above)

Rs.2600/- Rs.4000/-

 

2. Further, in paragraph 23 of the proposal, it is suggested that

the ECC rates may be enhanced by 5% every year, w.e.f. April 1. It

will  be  useful  to  reproduce  paragraphs  22,  23  and  24  of  the

recommendations, which read as follows:

“22. The aforesaid proposed revision will broadly restore the
deterrence  value  of  ECC  as  originally  fixed  in  2015  and
reinstate  a  significant  cost  differential  between  transit
through Delhi and diversion via peripheral expressways.

23. An analysis of increase in toll rates through EPE of NHAI
(Table-B) indicates that there has been about 4.8% compounded
annual increase in rates of toll since 2018. With a view to
discourage entry of diesel commercial vehicles into Delhi and
taking  into  account  inflation  and  increase  in  vehicle
operating costs as well as annual increase in NHAI toll rates
the Commission recommends that the ECC rates may be enhanced
by 5% every year w.e.f. 1st April (rounded off to nearest 10
rupees) and such revision may be notified by GNCTD.

24. The Commission further recommends that MCD may undertake
rationalisation  of  its  toll  structure  for  revision  of  the
existing  toll  rates,  address  the  existing  disparities  in
vehicle classification vis-a-vis the framework adopted by NHAI
and also undertake a comprehensive Traffic and Revenue Study
to  assess  traffic  potential  and  route  diversion  patterns,
particularly in light of the proposed ECC revision.”
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3. We have considered the proposal submitted by the CAQM and find

the same to be reasonable, just, and fair. The proposals given in

paragraphs 21 and 23 are, accordingly, approved, subject to the

clarification  that  5%  enhancement  shall  take  place  w.e.f.

01.04.2026. Ordered accordingly.

4. In  addition,  all  stakeholders  shall  continue  to  take  all

necessary steps to ensure that commercial and other heavy vehicles

which are not required to enter Delhi, except for the supply of

essential commodities, etc., ply on the expressways constructed to

circumvent Delhi. Such recourse will also save them from payment of

the revised ECC.

5. Meanwhile, the Municipal Corporation of Delhi (“MCD”) is also

directed  to  have  instructions  in  terms  of  paragraph  24  of  the

CAQM’s proposal, as quoted above. Further, the National Highways

Authority of India and the MCD are directed to work in tandem and

ensure compliance with the directions contained in the order dated

21.01.2026,  particularly  for  the  purpose  of  shifting  the  toll

plazas to some other suitable location(s).

Writ Petition(C) No.13029/1985

6. In terms of the signed reportable judgement, the Writ Petition

is disposed of with directions, as mentioned in the judgement.

C.A. No. 8564/2022 & T.C.(C) No. 148/2025

7. In  terms  of  the  signed  reportable  judgement,  following

direction was issued in paragraph 18:

“An exercise analogous to that contained in Paragraph 16 shall

be taken with respect to the Appeals and Petitions, except
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Contempt  Petitions,  tagged  with  the  instant  Writ  Petition.

Accordingly, if they are required to be considered by this

Court, they shall be registered as IAs within the respective

Suo Moto Writ Petition. In that respect, all tagged Contempt

Petitions shall be separately listed after taking directions

from the Chief Justice of India on the administrative side.”

(ARJUN BISHT)                                   (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR

(signed reportable judgement is placed on the file)
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